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Poor condition of Shri Satbir Singh, A Kargil war veteran

7} I I STHR: FHTART Sfl, H 317U A7ETH I I BIel H g JEAAYR, faeedl &b
& dTel HRATA IR $ IR Algl, d 6 Fadik g @1 [RART & 9 F == w1
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THE MINISTER OF DEFENCE (SHRIMATI NIRMALA SITHARAMAN): Sir, I
would very quickly like to respond to that.

MR. CHAIRMAN: Okay.

SHRIMATI NIRMALA SITHARAMAN: Sir, I quite understand the concern
expressed by the hon. Member. But, I may have to put it on record that I do not know the
cause for the newspaper article on this person washing dishes. But every due that had to
be paid to him — unfortunately he was injured and then boarded out — has been given to
him. In respect of every other further requirement that he may have, we are quite willing;
but as per rules, what had to be given to him has been given. So, I would like to put this

on record.

MR. CHAIRMAN: All right. Please be liberal. That is what he requested for. You
have done your duty, but be liberal if at all something more can be done. Now, Shrimati

Jharna Das Baidya.

Attacks and murders of Indian journalists
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&, Ol UHBR &, 7] GHG] §1 ST X81 & [ STHT G PR 31 3R J 59 IRGIR Bl goll
TE !, ART Bl T2 S Ahd|
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MR. CHAIRMAN: Shri Derek O’Brien to associate.
SHRI DEREK O’BRIEN: Sir, only one line.
MR. CHAIRMAN: Okay.

SHRI DEREK O’BRIEN (West Bengal): Sir, Jharnadi raised a very important issue.
If journalists, once they express themselves freely, are going to be put under pressure that
they will lose their jobs, it is not good. Journalists have to be allowed to be free because if
they do not express themselves like what is happening today in a major group, someone

does a story which someone does not like, next day they have to leave.

SHRI VIVEK K TANKHA (Madhya Pradesh): Sir, I associate myself with the

matter raised by the hon. Member.

SHRI RAJ BABBAR (Uttarakhand): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRI P. L. PUNIA (Uttar Pradesh): Sir, I too associate myself with the matter raised
by the hon. Member.
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SHRI HUSAIN DALWAI (Maharashtra): Sir, I too associate myself with the matter
raised by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I too associate myself with the matter
raised by the hon. Member.

SHRIMATI SAROJINI HEMBRAM (Odisha): Sir, I too associate myself with the

matter raised by the hon. Member.

SHRI AHAMED HASSAN (West Bengal): Sir, I too associate myself with the

matter raised by the hon. Member.

SHRI MANAS RANJAN BHUNIA (West Bengal): Sir, I too associate myself with
the matter raised by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I too associate myself with the

matter raised by the hon. Member.

SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised by
the hon. Member.

MR. CHAIRMAN: Right, thank you. ...(Interruptions)... It applies to all States and

also to the country as a whole. Shri Rakesh Sinha, not present. ...(Interruptions)...
SHRIMATI ROOPA GANGULY: Sir, Bengal too. ...(Interruptions)...
MR. CHAIRMAN: All the States, Madam. ...(Interruptions)...
WS Bt FATT | oy H3AT (3 st mrer): 9 @ investigation H 0TI
MR. CHAIRMAN: Shri Motilal Vora, not present. Dr. Santanu Sen.
Need for One Company-One-Drug-One Price policy in the country

DR. SANTANU SEN (West Bengal): Sir, I would like to remind this August
House what Mr. Winston Churchill said in 1945 while making comments on the Indian
Independence Bill. He said that to those whom you are going to give freedom, they do not
have even a notion of the term nation. They will tear this freedom into pieces at the first

available opportunity because of predominant incivility.



